
335      Papers Laid [RAJYA SABHA] on the Table    336 

Council of India, New Delhi, 
for the year 1993-94. 

(b) Annual Accounts of the Medical 
Council of India, for the year 
1993-94, and the Audit Report 
thereon. 

(c) Review by Government on the 
working of the above Council. 

(d) Statement giving reasons for the 
delay in laying the papers 
mentioned at (a) and (b) above. 
[Placed in Library. See No. LT-
8936/95] 

(viii) (a) Annual Report of the Kidwai 
Memorial Institute of Oncology, 
Bangalore, for the year 1994-95. 

(b) Annual Accounts of the Kidwai 
Memorial Institute of Oncology, 
Bangalore, for the year 1994-95, 
and the Audit Report thereon. 

(c) Review by Government on the 
working of the .above Institute. 
[Placed in Library. See No. LT-
8932/95] 

(ix) (a) Annual Report of the National 
Institute of Health and Family 
Welfare, New Delhi, for the 
year 1994-95. 

(b) Annual Accounts of the 
National Institute of Health and 
Family Welfare, New Delhi, for 
the year 1994-95, and the Audit 
Report thereon. 

(c) Review by Government on the 
working of the above Institute. 
[Placed in Library. See No. LT-
8935/95] 

III. A copy each (English and Hindi) of 
the following Notifications of 
the Ministry of Health and 
Family Welfare, under Section 
23 of the Prevention of Food 
Adulteration       Act,        1954 

together with a statement giving 
reasons for delay in laying the 
Notifications:— 

(1) GSR No. 300(E), dated the 9th 
March, 1994, publishing the 
Prevention of Food Adulteration 
(4th Amendment) Rules, 1994. 
[Placed in Library. See No. LT-
8928/95] 

(2) GSR No. 105(E), dated the 22nd
 February,
 1994 publishing the 
Prevention of Food Adulteration 
(1st Amendment) Rules, 1994, 
together with corrigendum. 
[Placed in Library. See No. LT-
8927/95] 

IV. A copy (in English and Hindi) of the 
Indian Red Cross Society, New 
Delhi, Notification No. 48/ 
Org./93-94, dated the 17th June, 
1995, publishing the Indian Red 
Cross Society Rules, 1994, under 
sub-section (2) of Section 5 of the 
Indian Red Cross Society Act, 
1920. [Placed in Library. See No. 
LT-8934/95] 

I. Uttar     Pradesh     State     

Universities Ordinance, 1995. 

II. Report and Accounts (1993-94) and 
1994-95) of the Regional Institute of 
Technology Jamshedpur, University 

of Hyderabad and Pondicherry 
University. 

KUMARI VIMLA VERMA: Madam I 
lay on the Table:— 

(I) A copy (in English and Hindi) of the 
Uttar Pradesh State Universities (Third 
Amendment) Ordinance, 1995 (U.P. 
Ordinance No. 37 of 1995), under sub-
clause (a) of clause (2) of Article 213 of 
the Constitution, read with subclause (iv) 
of clause (c) of the Proclamation, dated the 
18th October, 1995, issued by the 
President in relation to the State of U.P. 
[Placed in Library, See No. LT-8939/95] 

(II)   A   copy   each   (in   English   and 
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Hindi) of the following papers:— 

(i) (a) Annual Report and Accounts of 
the Regional Institute of 
Technology, Jamshedpur, for 
the year 1993-94 together with 
the Auditors' Report on the 
Accounts. 

(b) Review by Government on the 
working of the above Institute. 

(c) Statement giving reasons for 
the delay in laying the papers 
mentioned at (a) above. 
[Placed in Library, See No. 
LT-8674/95] 

(ii) (a) Twentieth Annual Report of the 
University of Hyderabad, for 
the year 1994-95. 

(b) Review by Government on the 
working of the above 
University. [Placed in Library, 
See No. LT-8672/95] 

(iii) (a) Ninth Annual Report of the 
Pondicherry
 University
, 
Pondicherry    for    the    year 
1994-95. 

(b) Annual Accounts of the 
Pondicherry University, 
Pondicherry for the year 1994-
95, and the Audit Report 
thereon. [Placed in Library, 
See No. LT-8673/95] 

(c) Review by Government on the 
working of the above 
University. 
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